
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
AT CHENNAI 

 

 

Appeal No. 77 OF 2022 (SZ) 
 
 

M/s. Varalakshmi Starch Industries (P) Ltd., 

           ...Appellant 
 

AND 
 

Tamil Nadu Pollution Control Board  
And others.         …Respondents 

INDEX 

Sl.No. Date Description 
Annexures Pg. No. 

1. 22.07.2023 Affidavit of Compliance  1 

2.  Photos on removal and plantation of 

native tree saplings 

A66 13 

3.  Photos on roofing of wet tapioca thippi 

storage area 

A67 16 

4. 08.07.2023 Email sent by Anna University A68 18 

5. 10.07.2023 Reply Email sent by the Appellant A69 19 

6.  Analysis Reports from December, 2021 

onwards 

A70 20 

 

Dated at Chennai on this the 22nd day of July, 2023.  

 

       Counsel for Appellant 
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7. It is respectfully submitted that in all the TNPCB own lab Analysis Reports 
of wastewater, only 2 or 3 parameters out of 10 parameters exceeded 
marginally (Less than 0.5%) 2 or 3 reports and not in all Test Reports, 
when compared with the prescribed limit. For example, Biological Oxygen 

Demand (BOD) in wastewater generated from the process contains 

around 20,000 mg/l which is treated and reduced to less than 100 mg/l at 

the outlet of our ETP, with about 10-15 mg/l above the prescribed limit of 

100 mg/l. But for such marginal excess, the DEE, TNPCB conveniently 

reports that the parameters are exceeding but supresses the fact that 

Such excess are only very marginal and very meagre and within the 
tolerance limit for multiplication error allowed in the BIS-ISI approved 

testing methods. 

Therefore, it is humbly prayed that this Hon'ble Tribunal may be 
pleased to record this Affidavit and further direct the respondents to 

renew the order of consent by following its guidelines dated 21.02.1984, 

Environmental (Protection) Rules, 1986 and The Water (Prevention and 
Control of Pollution) Act, 1974and thus render justice. 

Solemnly affirmed at Chennai 
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On this the 22nd day of July, 
2023 and signed his name 

In my presence. 

For Varalakshmi Starch lndastijes (P) Ltd 

V. AKBADAGAN) 
Mánaging Director 
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